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Vigilance Officers

¥1480. Pandit D. N. Tiwary:
Will the Minister of Works, Housing
and Supply be pleased to refer to the
replies given to the supplementaries on
starred Question No. 1637 on the
Ist September, 1956 and state:

(a) the number of cases detected
by the Vigilance Officers;

(b) the number of cases dealt with
departmentally;

(c) the number of cases taken to
courts; and

(d) whether any departmental action
was taken against those who were let
off bythe courts under technical grounds
or for want of sufficient evidence?

The Parliam y S y
to the Minister of Works, Housing
and Supply (Shri P. S. Naskar): (8)
to (d). A statement is placed on the
Table of the House. [See Appendix V
annexure No. 109.)

Coal Price in West Bengal

*1481. Shri Ramananda Das:
Will the Minister of Production be
pleased to state:

(a) whether it is a fact that the
price of coal has been fixed at a uni-
form rate for Bombay and Calcutta;

(b) if so, whether this uniform
price of coal has told adversely on
the Industries in general and
Scale Industries in particular in West
Bengal; and

(c) what was the price of coal pre-
vailing, before the introduction of new
price  structure?
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The Deputy Minister of Produc-
tsipn (Shri Satish Chandra): (a) No,
ir.
(b) and (c). Do not arise.

Selection of Delegations for
Visits Abroad

*1483. Shri Kamath: Will the
Minister of Parliamentary Affairs
be pleased to state:

(a) at what stage the selection
of personnel of a delegation including
M.P’s sponsored by a Ministry for visit
abroad, he is informed;

(b) the details of the information
be is vouchsafed; and

(c) whether he is allowed to suggest
any changes in the personnel or leader-
ship of the delegation inso far as the
same has a bearing on Members of
Parliament ?

The Minister of Parliamentary
Affairs (Shri Satyanarayan Sinha):
(a) The Minister for Parliamentary
Affairs is informed about the inclusion of
Members of Parliament in & deleration
going abroad, at or after the iritial stage
of a provisional selection and in any case
before the selection is finalised.

(b) Other Information furnished
generally relates to the size of delegation,
purpose and duration of visit, and its other
members.

(©) Yes.
Manufacture of Carbon Black

Shri Ram Krishan:
1305. % Shri V. P. Nayar:
Will the Minister of Heavy Industries
be pleased to refer to the reply given to

Starred Question No. 1096 on the 14th
August, 1956 and state:

(a) whether the scheme for manufacture
of Carbon Black in India during Second
Five Year Plan has been finalised; and

(b) if so, the main features thereof ?

The Minister of Heavy Industrics
and Commerce Consumer Indus-
tries (Shri Morarji Desai): (2) and (b).
No, Sir, Preliminary consultations with
expert firms are still in progress.

Basic Refractories  Factory

Sardar
Sardar Akarpuri:

Will the Minister of Heavy Industries
be pleased to refer to the reply given to

Shri Ram Krighan:
1360.{ Igbal Singh:





